HIGH COURT OF MANIPUR
AT IMPHAL

CASE CLEARANCE RATE OF MAIN CASES IN THE HIGH COURT AND DISTRICT & SUBORDINATE COURTS OF MANIPUR FOR THE
MONTH OF JANUARY, 2025

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Case Clearance Rate (%)

Civil Criminal Total Civil Criminal Total Civil Criminal Total
(A) (B) (C=A+B) (D) (E) (F = D+E) (G =D/A * 100) (H=E/B * 100) (1=F/C* 100)
128 120 248 107 10 117 83.59 8.33 47.18

DISTRICT & SUBORDINATE COURTS OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)
Civil Criminal Total Civil Criminal Total Civil Criminal Total
(A) (B) (C=A+B) (D) (E) (F = D+E) (G=D/A * 100) (H=E/B * 100) (1=F/C* 100)
184 106 290 186 76 262 101.09 71.70 90.34
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